
 

 

GOVERNMENT OF INDIA 
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

 
LOK SABHA 

UNSTARRED QUESTION NO. 2657 
TO BE ANSWERED ON 17.03.2025 

 
Inaccuracies in ISFR, 2023 

 
2657.   SHRI SUDAMA PRASAD:  

SHRI SAPTAGIRI SANKAR ULAKA:  
SHRI KULDEEP INDORA: 
 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 

(a)  whether the Government has taken cognizance of the Report published in the The 
Wire.in dated 4/02/25 stating the Green Credit Programme (GCP) as a flawed Scheme 
which allows businesses to earn green credits for dubious plantation, later used for 
diverting forests, if so, the action taken by the Government against the same, if not, 
the reasons therefor; 

(b)  the details of the plantations funded under the GCP since its inception; 
(c)  the details of appropriate regulations are in place to prevent false greenwashing by big 

business under GCP including measures taken against the same; 
(d) whether as per the Report, increase in tree cover majorly constituted plantations 

including. coconut, oil palm and rubber, if so, the measures taken against the same by 
the Government; 

(e)  whether any Committee was constituted before the implementation of GCP, if so, the 
details of the Reports, submitted by the said Committee; 

(f)  the measures being taken to address deforestation, considering reports that 1.49 
million hectares of forests were lost in the last decade; 

(g) whether the ISFR methodology is aligned with Supreme Court directives on forest 
conservation and the steps taken to digitize and legally protect forest areas; and 

(h) whether the Government plans to revise ISFR assessment methods to ensure scientific 
accuracy, transparency and reliable ground-truthing, if so, the measures taken to 
ensure the correct assessment of our forests from time to time? 

 
ANSWER 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE 
CHANGE  
(SHRI KIRTI VARDHAN SINGH) 
 

(a) to (h).  The Central Government has notified Green Credit Rules, 2023 on 12th October 
2023 under the Environment Protection Act, 1986 to encourage voluntary environmental 
positive actions resulting in issuance of Green Credits and has also developed a Green 



 

 

Credit Programme (GCP) Portal (https://moefcc-gcp.in/) for the purpose.  
 
Currently, the activity of tree plantation for eco-restoration of degraded forest lands is 
being implemented under the Green Credit Programme (GCP). State-wise status of 
registered land parcels in the country as on 04.03.2025, is enclosed as Annexure - I. Since 
inception, 3610.47 ha of degraded forest land on 172 land parcels in different states has 
been selected for eco-restoration by Central Public Sector Undertakings (CPSUs) and 
funding for eco-restoration and maintenance up to 10 years has been received from these 
entities (Annexure - II). 
 
The Ministry has undertaken deliberations with Central Ministries/Departments, experts, 
industry, research and academia and other stakeholders for the Green Credit Programme. 
Technical Committee was constituted to develop methodologies and monitoring, reporting 
and verification mechanism for green credits in tree plantation based activity. Detailed 
modalities for taking up tree plantation under Green Credit Programme have been brought 
out by the Ministry in February 2024 (Annexure - III). Transparency and accountability 
of GCP is enabled through methodologies, guidelines and digital processes. 
 
Methodology used in ISFRs (India State of Forest Report) is based on satellite image 
interpretation for assessing the forest cover of the country. Over the years, several 
technological advances have been adopted by FSI which have significantly improved the 
forest cove mapping carried out by FSI. The advancements include use of better satellite 
data, higher scales of mapping and improvement in methods of interpretation. While 
assessing the forest cover, FSI considers both Recorded Forest Areas (RFAs) and areas 
outside recorded forests and uses digitized boundaries of RFAs provided by State Forest 
Departments (SFDs) and Union Territories (UTs) for its assessments and monitoring 
activities. For ISFR 2023, FSI has received Recorded Forest Area boundaries in digital 
format from 25 State Forest Departments (SFDs)/UTs. The details of the areas enclosed 
in the RFA boundaries provided by SFDs are given in Annexure - IV, as per ISFR 2023. 
Database provided by State Forest Departments has been incorporated in the Web-GlS 
based Decision Support System (DSS) portal made by FSI for clearance of projects under 
Forest Conservation Act (1980).  
 
For keeping a track on the country's forest resources FSI publishes a biennial report on 
forests, ‘’India State of Forest Report". The first report of 1987 used LANDSAT-MSS 
satellite data with a spatial resolution of 80 m at 1:1 million scale whereas the latest report 
i.e. ISFR 2023 is based on Resourcesat-2 LISS III satellite image, with a spatial resolution 
of 23.5 m and scale of 1:50,000. FSI has always kept pace with technological 
advancements and improved its assessment over the years. To ensure scientific accuracy, 
transparency, reliable ground truthing and correct assessment of forest cover, FSI 
increased its ground truthing points from 3,414 in ISFR 2021 to 8,494 in ISFR 2023. 

 
***** 

   



Annexure I

 

Status of Progress of Implementation of the Green Credit Programme as on 04.03.2025 

 

S. No. State 

Total registered land 
parcels/blocks on GCP 

portal by Forest 
Departments (No.) 

Total registered land 
parcels/blocks on GCP 

portal by Forest 
Departments (Area ha) 

1 ANDHRA PRADESH 778 12130.98 

2 ASSAM 10 454 

3 BIHAR 57 4108.71 

4 CHHATTISGARH 94 1954.92 

5 GOA 2 10 

6 GUJARAT 159 3122.48 

7 HARYANA 14 128 

8 JHARKHAND 351 5671.89 

9 KARNATAKA 38 1027.6 

10 MADHYA PRADESH 310 15020.65 

11 MAHARASHTRA 107 1572.55 

12 ODISHA 105 1029.63 

13 RAJASTHAN 17 908 

14 TAMIL NADU 167 4708.04 

15 TELANGANA 77 1738.02 

16 UTTAR PRADESH 67 883.96 

17 UTTARAKHAND 11 200.03 
 Total 2364 54669.46 

 



ANNEXURE – II 

The details of the plantations funded under the GCP since its inception: 

S.N
O 

Re
g. 
No 

Entity Name State Division 
Final 
Area 

Total 
Amount 

Received 

1 
24
1 

COAL INDIA 
LIMITED ASSAM Goalpara 99 

5,21,92,257.
70 

2 
21
7 OIL INDIA LIMITED ASSAM 

WEstern Assam 
Wildlife 50 

2,96,35,846.
90 

3 
21
5 OIL INDIA LIMITED ASSAM 

WEstern Assam 
Wildlife 35 

2,04,29,252.
80 

4 
21
9 OIL INDIA LIMITED ASSAM Kamrup West 5 48,73,371.80 

5 
22
0 OIL INDIA LIMITED ASSAM Kamrup West 34 

2,35,32,958.
90 

6 
22
1 OIL INDIA LIMITED ASSAM Kamrup West 16 

1,10,35,391.
40 

7 
23
7 OIL INDIA LIMITED ASSAM Goalpara 80 

4,25,82,332.
10 

8 
24
0 OIL INDIA LIMITED ASSAM Goalpara 84 

5,04,83,736.
60 

9 
23
9 OIL INDIA LIMITED ASSAM Goalpara 25 

1,65,91,941.
30 

10 
23
8 OIL INDIA LIMITED ASSAM Goalpara 25 

1,59,46,792.
40 

11 
13
45 

Bharat Coking Coal 
Limited  BIHAR KAIMUR 50 

3,24,84,940.
00 

12 
24
3 

Indian Oil 
Corporation Ltd.  BIHAR MUNGER 100 

4,68,56,932.
00 

13 
24
4 

Indian Oil 
Corporation Ltd.  BIHAR MUNGER 50 

2,39,91,404.
00 

14 
28
2 

Indian Oil 
Corporation Ltd.  BIHAR ROHTAS 50 

2,90,21,330.
00 

15 
31
2 

Indian Oil 
Corporation Ltd.  BIHAR KAIMUR 100 

6,00,39,735.
00 

16 
35
5 

Indian Oil 
Corporation Ltd.  BIHAR NAWADA 55 

3,39,49,411.
00 

17 
12
67 

Numaligarh Refinery 
Limited BIHAR NAWADA 55 

3,33,61,448.
00 

18 
64
8 

NORTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH Kanker Division  20 

2,57,32,978.
70 

19 
74
9 

NORTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Janjgir-Champa 
Division  10 

1,28,66,480.
00 

20 
82
3 

NORTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  25 

3,21,66,200.
00 

21 
39
0 

NORTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH Jashpur Division  19 

2,44,46,333.
00 



22 
26
2 NTPC Limited 

CHHATTISG
ARH Marwahi, Pendra   9 

1,15,79,832.
00 

23 
12
3 NTPC Limited 

CHHATTISG
ARH  Raigarh Division  10 

1,28,66,480.
00 

24 
12
0 NTPC Limited 

CHHATTISG
ARH  Raigarh Division  15 

1,92,99,720.
00 

25 
27
7 NTPC Limited 

CHHATTISG
ARH 

Janjgir-Champa 
Division  15 

1,89,13,725.
60 

26 
26
6 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH Marwahi, Pendra   12 

1,54,11,704.
00 

27 
12
43 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Janjgir-Champa 
Division  5 64,21,543.00 

28 
12
43 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Janjgir-Champa 
Division  20 

2,56,86,173.
00 

29 
31
8 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH Surajpur Division  30 

3,91,08,241.
00 

30 
29
3 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH Surajpur Division  25 

3,21,07,742.
00 

31 
32
3 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH Surajpur Division  20 

2,56,86,195.
00 

32 
28
6 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH Surajpur Division  20 

2,56,86,195.
00 

33 
46
0 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH Korba Division  10 

1,28,43,052.
00 

34 
25
1 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  40 

5,13,72,346.
00 

35 
37
9 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  25 

3,21,07,716.
00 

36 
27
2 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  10 

1,28,43,086.
00 

37 
25
9 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  20 

2,56,86,173.
00 

38 
25
2 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  26 

3,33,92,027.
00 

39 
28
1 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  19 

2,44,01,864.
00 

40 
27
9 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  20 

2,56,86,173.
00 



41 
27
4 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  15 

1,92,99,720.
00 

42 
27
0 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  15 

1,92,64,630.
00 

43 
26
8 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  20 

2,56,86,173.
00 

44 
26
5 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  15 

1,92,64,630.
00 

45 
26
1 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  20 

2,56,86,173.
00 

46 
26
7 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  10 

1,28,43,086.
00 

47 
26
3 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

CHHATTISG
ARH 

Marwahi, Pendra Road 
Division  10 

1,28,43,086.
00 

48 
21
88 ONGC, Goa GOA North Goa Division 5 53,75,508.60 

49 
37
3 

Indian Oil 
Corporation Ltd.  GUJARAT Godhra 63 

4,92,79,692.
00 

50 
41
0 

Indian Oil 
Corporation Ltd.  GUJARAT Sabarkantha 50 

3,11,35,874.
00 

51 
41
1 

Indian Oil 
Corporation Ltd.  GUJARAT Sabarkantha 50 

3,12,21,898.
00 

52 
41
4 

Indian Oil 
Corporation Ltd.  GUJARAT Sabarkantha 40 

2,47,83,220.
00 

53 
40
8 

Indian Oil 
Corporation Ltd.  GUJARAT Surendranagar 20 

1,28,49,760.
00 

54 
47
1 

Indian Oil 
Corporation Ltd.  GUJARAT Aravalli 22 

1,78,36,588.
00 

55 
33
2 

Indian Oil 
Corporation Ltd.  GUJARAT Chhotaudepur 25 

1,52,50,466.
00 

56 
34
0 

Indian Oil 
Corporation Ltd.  GUJARAT Aravalli 36 

2,57,04,910.
00 

57 
46
7 

Indian Oil 
Corporation Ltd.  GUJARAT Aravalli 10 76,63,502.00 

58 
46
6 

Indian Oil 
Corporation Ltd.  GUJARAT Aravalli 10 75,41,688.00 

59 
42
1 

Indian Oil 
Corporation Ltd.  GUJARAT Aravalli 30 

1,93,03,746.
00 

60 
92
8 NHPC Limited GUJARAT Chhotaudepur 10 76,71,048.00 

61 
98
0 NHPC Limited GUJARAT Vyara 5 58,75,100.00 

62 
79
8 NHPC Limited GUJARAT Sabarkantha 9 66,35,090.00 

63 
13
51 NHPC Limited GUJARAT Surat 10 73,27,166.00 



64 
13
52 NHPC Limited GUJARAT Surat 5 35,54,166.00 

65 
13
53 NHPC Limited GUJARAT Surat 5 38,88,346.00 

66 
98
4 NHPC Limited GUJARAT Vyara 5 58,14,732.00 

67 
83
7 NHPC Limited GUJARAT Vyara 5 55,64,636.00 

68 
11
21 NHPC Limited GUJARAT Vyara 5 58,25,512.00 

69 
10
31 NHPC Limited GUJARAT Dang-North 10 67,47,202.00 

70 
10
35 NHPC Limited GUJARAT Dang-North 5 37,58,986.00 

71 
10
45 NHPC Limited GUJARAT Dang-North 10 67,31,032.00 

72 
10
19 NHPC Limited GUJARAT Dang-North 10 66,37,246.00 

73 
93
6 NHPC Limited GUJARAT Surendranagar 6 44,62,920.00 

74 
11
20 NHPC Limited GUJARAT Vyara 5 51,78,712.00 

75 
83
9 NHPC Limited GUJARAT Vyara 10 76,72,126.00 

76 
13
43 NHPC Limited GUJARAT Vyara 10 65,05,730.00 

77 
97
7 NHPC Limited GUJARAT Vyara 5 70,27,482.00 

78 
13
44 NHPC Limited GUJARAT Vyara 5 57,69,456.00 

79 
13
41 NHPC Limited GUJARAT Vyara 5 58,93,426.00 

80 
97
9 NHPC Limited GUJARAT Vyara 5 58,83,724.00 

81 
13
40 NHPC Limited GUJARAT Vyara 5 61,16,572.00 

82 
13
42 NHPC Limited GUJARAT Vyara 5 67,21,330.00 

83 
98
5 NHPC Limited GUJARAT Vyara 5 59,30,078.00 

84 
11
25 NHPC Limited GUJARAT Banaskantha 10 88,52,536.00 

85 
91
7 

NORTH EASTERN 
COALFIELDS 
LIMITED GUJARAT Baria 10 71,90,700.00 

86 
88
7 

NORTH EASTERN 
COALFIELDS 
LIMITED GUJARAT Bharuch Sub Division 10 69,53,100.00 

87 
86
4 

Power Grid 
Corporation of India 
Ltd GUJARAT Godhra 16 

1,27,22,600.
00 

88 
42
0 

Power Grid 
Corporation of India 
Ltd GUJARAT Sabarkantha 15 

1,22,40,800.
00 



89 
76
3 

Power Grid 
Corporation of India 
Ltd GUJARAT Mahisagar 14 

1,33,16,600.
00 

90 
32
1 

Power Grid 
Corporation of India 
Ltd GUJARAT Surat 10 67,12,200.00 

91 
32
5 

Power Grid 
Corporation of India 
Ltd GUJARAT Surat 20 

1,50,10,600.
00 

92 
87
9 

Power Grid 
Corporation of India 
Ltd GUJARAT Gandhinagar 15 

1,92,23,600.
00 

93 
86
8 

Power Grid 
Corporation of India 
Ltd GUJARAT Valsad-South 20 

1,25,56,500.
00 

94 
83
5 

Power Grid 
Corporation of India 
Ltd GUJARAT Vyara 5 60,58,800.00 

95 
83
4 

Power Grid 
Corporation of India 
Ltd GUJARAT Vyara 9 

1,10,88,000.
00 

96 
90
3 

Power Grid 
Corporation of India 
Ltd GUJARAT Chhotaudepur 10 68,12,300.00 

97 
94
9 

Power Grid 
Corporation of India 
Ltd GUJARAT Narmada 25 

1,56,20,000.
00 

98 
69
2 

Power Grid 
Corporation of India 
Ltd GUJARAT Aravalli 7 54,50,500.00 

99 
91
4 

Power Grid 
Corporation of India 
Ltd GUJARAT Chhotaudepur 10 65,75,800.00 

100 
10
26 

Power Grid 
Corporation of India 
Ltd GUJARAT Dang-North 10 68,46,400.00 

101 
10
30 

Power Grid 
Corporation of India 
Ltd GUJARAT Dang-North 10 64,83,400.00 

102 
10
32 

Power Grid 
Corporation of India 
Ltd GUJARAT Dang-North 10 69,37,700.00 

103 
10
34 

Power Grid 
Corporation of India 
Ltd GUJARAT Dang-North 10 65,39,500.00 

104 
10
66 

Power Grid 
Corporation of India 
Ltd GUJARAT Valsad-North 10 68,13,400.00 

105 
11
09 

Power Grid 
Corporation of India 
Ltd GUJARAT Valsad-South 10 69,41,000.00 

106 
11
10 

Power Grid 
Corporation of India 
Ltd GUJARAT Valsad-South 10 65,26,300.00 



107 
11
19 

Power Grid 
Corporation of India 
Ltd GUJARAT Valsad-South 10 66,69,300.00 

108 
18
82 

Northern Coalfields 
Limited 

MADHYA 
PRADESH Damoh(T) 50 

1,88,10,215.
60 

109 
18
40 

Northern Coalfields 
Limited 

MADHYA 
PRADESH Damoh(T) 50 

1,84,95,340.
60 

110 
40
9 

Northern Coalfields 
Limited 

MADHYA 
PRADESH Rewa 40 

2,44,74,298.
20 

111 
10
3 

Northern Coalfields 
Limited 

MADHYA 
PRADESH Sidhi 50 

2,90,97,136.
00 

112 90 
Northern Coalfields 
Limited 

MADHYA 
PRADESH West Chhindwada 30 

1,08,68,326.
00 

113 91 
Northern Coalfields 
Limited 

MADHYA 
PRADESH West Chhindwada 20 84,17,504.00 

114 
14
4 NTPC Limited 

MADHYA 
PRADESH Singrauli 30 

1,67,16,481.
00 

115 
13
8 NTPC Limited 

MADHYA 
PRADESH Singrauli 25 

1,84,70,955.
00 

116 
13
2 NTPC Limited 

MADHYA 
PRADESH Singrauli 30 

1,45,12,552.
00 

117 
13
0 NTPC Limited 

MADHYA 
PRADESH Singrauli 25 

1,52,25,258.
00 

118 95 NTPC Limited 
MADHYA 
PRADESH Khargone 35 

2,02,46,705.
92 

119 87 NTPC Limited 
MADHYA 
PRADESH Khargone 30 

1,74,31,318.
80 

120 
13
36 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

MADHYA 
PRADESH North Betul 50 

1,26,61,978.
00 

121 
21
1 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

MADHYA 
PRADESH Sidhi 25 

1,58,22,393.
00 

122 
10
1 

SOUTH EASTERN 
COALFIELDS 
LIMITED 

MADHYA 
PRADESH Sidhi 20 

1,44,21,274.
00 

123 
13
96 NTPC Limited 

MAHARASH
TRA East Nashik 20 

2,05,65,221.
60 

124 
13
95 NTPC Limited 

MAHARASH
TRA East Nashik 25 

1,66,49,620.
00 

125 
13
94 NTPC Limited 

MAHARASH
TRA East Nashik 15 

2,13,86,158.
00 

126 
13
93 NTPC Limited 

MAHARASH
TRA East Nashik 10 

1,43,83,427.
00 

127 
13
91 NTPC Limited 

MAHARASH
TRA East Nashik 10 

1,15,85,874.
00 

128 
13
90 NTPC Limited 

MAHARASH
TRA East Nashik 15 

1,37,27,038.
00 

129 
13
89 NTPC Limited 

MAHARASH
TRA East Nashik 25 

2,07,87,963.
00 

130 15 NTPC Limited 
MAHARASH
TRA Bhandara 8 

1,34,65,864.
44 

131 13 NTPC Limited 
MAHARASH
TRA Bhandara 8 

1,30,13,708.
12 



132 18 NTPC Limited 
MAHARASH
TRA Bhandara 7 

1,31,20,252.
74 

133 17 NTPC Limited 
MAHARASH
TRA Bhandara 5 

1,16,83,643.
30 

134 16 NTPC Limited 
MAHARASH
TRA Bhandara 5 

1,11,64,286.
42 

135 11 NTPC Limited 
MAHARASH
TRA Bhandara 12 

1,83,76,647.
38 

136 8 NTPC Limited 
MAHARASH
TRA Bhandara 10 

1,88,35,853.
82 

137 
21
89 

Western Coalfields 
Limited 

MAHARASH
TRA Satara 30 

2,19,41,088.
40 

138 
12
72 

Western Coalfields 
Limited 

MAHARASH
TRA East Nashik 15 

1,69,40,259.
60 

139 22 
Western Coalfields 
Limited 

MAHARASH
TRA Gondia 10 

1,65,98,510.
50 

140 23 
Western Coalfields 
Limited 

MAHARASH
TRA Gondia 10 

1,63,02,193.
60 

141 10 
Western Coalfields 
Limited 

MAHARASH
TRA Gondia 10 

1,33,20,494.
00 

142 28 
Western Coalfields 
Limited 

MAHARASH
TRA Gondia 8 

1,66,52,346.
70 

143 27 
Western Coalfields 
Limited 

MAHARASH
TRA Gondia 20 

2,17,81,991.
00 

144 19 
Western Coalfields 
Limited 

MAHARASH
TRA Gondia 10 

1,13,99,317.
60 

145 21 
Western Coalfields 
Limited 

MAHARASH
TRA Gondia 20 

2,16,74,012.
80 

146 
35
1 

Western Coalfields 
Limited 

MAHARASH
TRA Bhandara 10 

1,59,29,554.
30 

147 
18
19 

MAHANADI 
COALFIELDS 
LIMITED ODISHA Baripada 12.6 

1,47,05,949.
50 

148 45 

MAHANADI 
COALFIELDS 
LIMITED ODISHA Baripada 10 

1,52,25,501.
50 

149 46 

MAHANADI 
COALFIELDS 
LIMITED ODISHA Baripada 10 

1,52,25,501.
50 

150 67 

MAHANADI 
COALFIELDS 
LIMITED ODISHA Jeypore 5 48,18,748.00 

151 
15
88 

MAHANADI 
COALFIELDS 
LIMITED ODISHA Koraput 10 

1,05,51,200.
00 

152 59 

MAHANADI 
COALFIELDS 
LIMITED ODISHA Sonepur 10 65,84,285.40 

153 
17
56 NLC INDIA LIMITED  ODISHA Athagarh Division 7 70,35,645.00 

154 
17
57 NLC INDIA LIMITED  ODISHA Athagarh Division 5 53,05,197.70 

155 
17
58 NLC INDIA LIMITED  ODISHA Athagarh Division 8 78,38,331.60 



156 
17
86 NLC INDIA LIMITED  ODISHA Bonai 10 90,33,377.00 

157 
14
43 NLC INDIA LIMITED  ODISHA Ghumsur South 10 85,17,223.00 

158 
12
29 NLC INDIA LIMITED  ODISHA Rairakhol 10 80,23,414.00 

159 39 OIL INDIA LIMITED ODISHA Angul 5 66,70,145.48 

160 40 OIL INDIA LIMITED ODISHA Angul 5 68,77,029.46 

161 58 OIL INDIA LIMITED ODISHA Kalahandi South 20 
1,09,94,281.

61 

162 36 OIL INDIA LIMITED ODISHA Baripada 15 
1,73,07,683.

00 

163 71 OIL INDIA LIMITED ODISHA Keonjhar 20 
1,16,03,841.

00 

164 
10
4 

Indian Oil 
Corporation Ltd.  

RAJASTHA
N Ajmer 49 

1,56,83,846.
00 

165 
35
7 

Indian Oil 
Corporation Ltd.  

RAJASTHA
N Ajmer 50 

1,58,39,121.
00 

166 
94
7 

Indian Oil 
Corporation Ltd.  

RAJASTHA
N Alwar 75 

1,80,59,864.
00 

167 
29
9 

COAL INDIA 
LIMITED 

TELANGAN
A Bhadradri Kothagudem 50 

3,34,95,233.
00 

168 
22
9 

Indian Oil 
Corporation Ltd.  

TELANGAN
A Bhadradri Kothagudem 45 

3,01,49,290.
00 

169 
29
0 

Indian Oil 
Corporation Ltd.  

TELANGAN
A Bhadradri Kothagudem 50 

3,28,25,328.
00 

170 
18
6 

NORTH EASTERN 
COALFIELDS 
LIMITED 

TELANGAN
A Khammam 10 

1,19,29,899.
30 

171 
12
53 

Northern Coalfields 
Limited 

UTTAR 
PRADESH Mirzapur 5.87 36,48,690.00 

172 
10
05 NTPC Limited 

UTTAR 
PRADESH Sonbhadra 25 

1,02,96,400.
00 

         Total 
3610.4

7 
2,80,46,90,9

54.29 

 














